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of Directors of Sri Nimbarak Proper Kajora
Coal Company (Private) Limited, Woest
Bengal ;

(b) the total amount of Income tax and
other taxes assessed on the company and its
Directors during the last three years ;

{c) whether the company has cleared its
arrears and, if not, the outstanding amount of
taxes against the company and its Directors ;
and

{d) the steps taken by Government to
collect the above taxes ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) : (a) The names of the members
of the Board of Directors of Sri Nimbarak
Proper Kajora Coal Co Pvt. Ltd.,, West
Bengal are given below :—

1. Shri Mathmull Bhuwalka

2. Shri Sitaram Bhuwalka

(b) to (d). The requsitc information is
given in the Statement laid on the Table of the
House. [Placed in Library. See No. LT—320/71]

Memorandum submitted by Central
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1311. SHRI B. N. REDDY: Will the
Minister of FINANCL be pleased to state *

(a) whether attention of Government has
been drawn to the memorandum submitted to
the President of India, in Madras on 28th
April, 1971, by the Central Government
Pensioners’ Association ;

(b) 1f 80, the main features thereof ; and

(c) the reaction of Government thercon ”

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) : (a) Yes, Sir.

(b) The main point of the memorandum is
that the pensioners’ case may be treated as one
of the items for terms of reference of the Pay

Commission for urgent enquiry.

(o) There u no proposal to include the
case of pensioners in the terms of reforence of
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the Pay Commission, but Government propose
to consider, in due course, the question of grant
of relief to pensioners in the light of general
recommendations of the Pay Commission in
the matter of pensionary benefits for serving
Government servants.
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